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liar.,y and Extraction or Metal. in 
lodJan Ocean Sea-Bed 

3388, SHRI K. MOHAN DAS: 
Will the PRIME MINISTER be pleas.d 
to state: 

(a) whether any estimate has been 
made about the quantity of different 
meta Is in the Indian Ocean sea-bed; 

(b) if so, the details thereof; 

(c) whether there is any scheme for 
survey a nd extraction of these meta); 

(d) whether India has the requisite 
technological expertise in this regard; 
and 

(e) if not, whether the assistance 
of other count r ics has been sought and 
the result to exploration and extraction 
so far? 

THh MINISTER OF STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE 
DEPARTMENTS OF OCEAN DEVE-
LOPMENT, ATOMIC ENERGY, 
SPACE, AND ELECTRONICS (SHRI 
SHIVRAJ V. PATJL) ; (a) and (b) No 
Sil. The sea-bed of the Indian Ocean 
is very exten'Sive and hence it is difficult 
to have an accura te estimate of the 
quantity of different minerals or the 
metals contained therein. However, 
extensive &urvey is being carried on by 
the National Institufe of Oceanography, 
Goa and other institutions in selected 
regions such as the continental shelf 
and the deep sea. The resu Its of the 
survey have been highly encouraging. 

(c) Yes Sir. From several orc-
bearing deposits, metah are beinl 
extracted. For example, titanium, zir-
cot.ium. vanadium, thorium, etc. are 
being extracted from the minerals 
ilmenite. monazite, rutile and zircon, 
which occur as placer deposits. 

The most promising deposits in the 
deep sea are the polymetallic nodules. 
Prom the nodules. tbe three most impor. 
tant metals namely, copper, nickel, .nd 

cobaJt have been extracte4 at t •• laM_ 
ratory .caJe. Efforts are Dod.rwa,. e. 
develop pilot leal. operatioD'. 

(d) Yes Sir, India has the r.,uir" 
technological explrtil. whig is _I .. 
enhanc.d further. 

(e) So far n. assistane. (re. .., 
foreian country has been IGu.ht f. 
marine survey and extraction of lII.tall. 

Report of tbe Committee OR l.trM.c-
tion of Modern Otllce Machin ..... 

Equipments 

3389. SHRI K. RAMAMURTHY : 

SHRI V. SOBHANADR ••• 
SWARA RAO: 

Will the PRIME MINISTIR 1M 
pleased to state: 

(a) whether the Committee set up t. 
examine the feasibility of jDlrodu~jD' 
modern office machi nes and equipmcDt. 
in Ministries/Departments has submit. 
tcd its report; 

(b) if so. the main recommendations 
made in the report; and 

(c) the action taken by Governmenl 
thereon? 

THE MINISTER OF STAT:! IN 
THE MINISTRY OF PERSONNEL 
AND TRAINING, ADMINISTRATIV. 
REFORMS AND PUBLIC GRI. 
EVANCES AND PENSION AND IN 
THE DEPARTMENT OF CULTun 
(SHRI K.P. SINGH DEO): <8> to 
(c) The Committee has not fln.Ii ••• 
its recommendations. At the instance .f 
the Committee. studies are beinl 1ft ••• 
in selected Mini tries/Department, t. 
find out office equipment and machhtes 
in use and to examine the feasibility of 
further modernisa tiOD. 

Implementation of Reeommendatlo ••• r 
Management Stadles 

3390. SHRI K. RAMAMURTHY: 
Will the PRIMS MINISTSR bt pi .... 
to state: 
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),; (~whether the 27 Management 
Studiel undertaken during 1983/84 by 
tbe Department of Personnel and 
MlDioiltrative Reforms have been 
~lcted ; 

(b) if so, the action taken on the 
recommendations contained in these 
)daDllement Studies ; 

(c) whether the important recom-
mendations contained in 18 Manage-
Ibl!itt ~fttdfel complettd by the Depart. 
tfttbt of Personnel and Administntive 
Reforms in 1983/8. have been imple-
mented by the di fferent concerned 
MfD1.trf~!DepaTtments ; and 

Cd) if Dot the steps taken by 
Government in this regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PERSONNEL 
AND TRAINING. ADMINISTRATIVE 
R~()'lMS & PUBLIC fGRIVANCES 
A'N"O Pf!NS10N A NO I N THE DE-
PAR.TMENT OF CULTURE (SHRI 
k.P. SINGR OEO): (a) and (b) A 
statement .howing the sta tllS of each 
Btudy is laid on the T dble of the 
Hoose. (Placed in Library. See No. 
LT-I084/8S] 

(c) and (d) To exnedite decisions 
on the recommendations contanied in 
'tud)' reports, Empowered C(lmmi ttees 
lre required to be constituted by the 
t'npecfive Ministries/Departments, and 
• "watch on action taken is kept by the 
Oepartnlent of Administra tive Reform~ 
'and Public Grievances Progress made 
in tbe processing and implement.lltion 
or ·the recommenda tion~ mnde in the 
tt!"orfs. based on information 8vailabtc, 
.Iii -,iven in Annexure .. 11 

Represe.t_don of SC/ST officers in all 
I.dla./Ceatra./Group I A' Services 

3391. SHRr K. RAMAMURTPfY 
Will the PRIME MINISTER be pleased 
to atate _: 

'(I) Whether the study regarding 
¥itJtlsfttaUHioB of Scheduled Castes 
and Scheduled Tribe officers in the AU 
India Central Group 'At Services and 

also the study on the mobility of scienti-
fic personnel for devising rnea~ures to 
fdcllitnte increased mobility of scientific 
personnel among Central Govel nment 
departments, Public sector undertakings, 
Universi ties and autonomous organisa. 
tions have been completed; and 

(b) if so, the salient features revea. 
led by thelie studies? 

Tflf. MINISTER OF STATE IN 
THE MINISTRY OF PERSONNEL 
AND TRAINING ADMINISTRATIVE 
REFORMS & PUBLIC GRIEVENCES 
AND PENSION AND IN THE DEPA. 
RTMENT OF CULTURE: (SHRI K p. 
SINGH DEO) : (a) No Sir. 

(b) Does not arbe. 

Beautifhation Around Konark Temple 

3392 SHRIMATI JAYANTJ PATNAJK: 
WiJl the TvIinisler of CUL TRE be pleas-
ed to state the progre<,s of the work 
regarding bC<lulificati0n and land-scaping 
of the area around Konalk Temple 
undertaken by Archaeological Survey of 
India ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PI:RSONNEL AND 
TRAINING ADMINISTRATIVE RE-
FORMS AND PUBL1C GRIEVANCES 
AND PENSION AND IN THE DEPAR 
TMENT OF CULTURE (SHRI K P. 
SINGH DEO).7 acres of land within the 
Konark.. temple complex are being 
beautified by laying lawns, flower beds 
& plantation of shrubs Landscaping of 
the 26 acres of land around the temple 
i~ also proposed to be" taken up. 

Protected Mot1uments 

3393. SHRIMATI JAYANTI PAT· 
NArK: Will the Minister of CULTURE 
be pleased to state: 

(a) the number of CentraJly protec-
ted monuments in different states and 
union territories j 

(b) the natnes of the archaeological 
circles 'Which are lookina laftc.. tboae 
monuments; and 




